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EVICTION OF UNAUTHORISED OCCUFIERS
OF PRIVATE LaNnps

*729, Shri B. R, Varma: Will the
Minister of Works, Housing and Sap-
ply be pleased to state:

(a) whether Government under the
Delhi Premises (Requisition and
Eviction) Amendment Act passed in

October, 1951, have evicted tho-
rised occupiers from private
tecommenrfed by the Select Comlmtwe

and in accordance with the assurance
given by Government on the floor of
this House; and

(b) it not. is it now proposed to do
so?

The Minister of Works, Housing
and Supply (Sardar Swaran Singh):
I would invite the attention of the
hon. Member to the reply given by
me to Starred Question No. 1574
asked by him in this House,
8th July 1952.

Hnusgs ror Memeers oF THE House
OF THE PEOPLE

*730. Shri Bhagwat Jha: Will the
Minister of Works, Ilmuhs and Sap-
ply be pleased to state

(a) the number of members of the
House of the People who have not
been provided with accommodation in
this Session;

(c) how long it will take for the
new flats that are under construction
to be completed?

'I‘he Minister of Works, Housing

d Supply (Sardar Swaran Singh):

{n) Only 38 Members who could not

be allotted bungalows or flats and

who did not accept accommodation

in the Constitution House had to find
other accommodation themselves.

fb) 72 more flats in the North and
South Avenues are under construc-
tion. I; has also been decided to
transfer Government Officers
Bungalows to the M.Ps. pool of ac-
commodation. In addition, 9 Kit-
rhenettes are being mnshucted m
the Constitution House, Thi
ease the housing position ?or the

Members of both the Houses of
Parliament.

(c) Every effart is being to
complete at least 8 ﬁ.ah bv February

1853. The others
rompleted bt;' Julj“fng_ to be
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Prices or Raw JUTE

*731. Shri L. N. m Will the
Minister of Commeree and Industry
be pleased to state:

(a) whether the prices
have fallen considerably
last fortnight causing great hardship
to the cultivators;

of raw jute
d the

(b) if so, the reason therefor: and

(c) the steps taken by Government,
if any, to meet the situation?

Minister uf Commerce and In-
dustry (Shri.T. T. Krishnamachari):
{a) I wou]d mv;te the attention of
the hi Member to my replies on
the lﬂth November 1952 to supple-

muo taries to Starred Question No.

€b) and (c). Do not arise. There
has been some fall in price which is
due partly to seasonal variations

and partly to weakness in prices of
fute manuinctum
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